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M 4 A$o, 449/ 2001 
M.A.*o. 450/2001 

,(O.A. 108/1996) 

Date of order ; 23.8.2002. 

Present s. Hon'ble Mr. B.P. $ingh. Administrative Member 

Mon'ble Mr. $. Prtisty, Jici&. Member 

ALkxr YA1AV 

.vs. 

taiai 	INDIA c ORS. 

V. 

For the applicant S Dr. R.'G. Itam, counsel 
For, the xespondents : Mar. L •Mukherjeè, eó3nsel 

The K A,$o. 449/2001 has been filed for restoration 

of the Q,A. The M,A,Mo, 450/200.1 has been filed forcoi1onation 

of del5y• 

2. 	Having heard the id, eounl for the parties, both 

the .M.M are allowed. Let the O.A. be listed on 14.1.2003 for 

hearing. Xo order as to costs. 
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